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BEFORE THE NATIONALCOMPANY LAW TRIBUNAL. MUMBAI BENCH
CSP No. 503/230'212/NCLT/M A/M AH/20 I 7
CSP No. 5081210-212,'1,{CLT/M B/M AH,,20 I 7

i) Any person interested is at liberty to apply to the Tribunal in these mafters

for any directions or modification that may be necessary.

j) The Scheme is sanctioned and the appointed date ofthe Scheme is fixed as,

l'I April, 2016.

I l. Ordered accordingly.

BHASKARA PANTULA MOHAN
MEMBER (JUDICIAL)

M. K. SHRAWAT
MEMBER (JUDICIAL)

Dated : 21.09.2017
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